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0.A 777/05

Dt. 28.11.2014

Hon’ble Mr. Shashi Prakash, A.M.
Hon’ble Dr. Murtaza Ali, JM

List revised. None is present for the

applicant. From the order sheet it reveals that
none has been appearing for the applicant since
last several dates. Therefore it appears that the
applicant has lost interest in prosecuting the

case. Accordingly it is dismissed in default.
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